
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENC H, MUMBAI

?l

T.c.P No. 8s/(MAH)/201s

SHRI B.S,V. PRAKASH KUMAR
MEMBER (J)

SHRI V, NALLASENAPATHY
MEMBER (T)

AT'IENDENCE CUM ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAIIY LAW TRIBUNAL ON 15.12.2O17

NAME OF THE PARIIES Shaleen Vaid
V/s.

Offshore Hook-up & Construction Services (I) Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 397-398 of the Companies Act 1956
and 241/242 of the Companies Act, 2013.

S. No NAME DESIGNATION SIGNATURE

CORAM Present

t bri,.K*)'-':- Pr.- )*- ,J Cli

ORDER
TCP No.A5,/ 397-398/NCLT/MB/MAH/2015

At request of the Professional appearing on behalf of the Petitioner,

list this matter on 6.3.2018.

isd/- sd/-
V. NALLASENAPATHY
Nlem ber (Techn cal)

B.S.V. PRAKASH KUMAR
Member (Judicla )


